
 

 

 

 

 
 

xxxGIDHxxx 
xxxGIDExxx 

असाधारण 
EXTRAORDINARY 

प्राधिकार से प्रकाशित  
PUBLISHED BY AUTHORITY 

 

भाग III 
Part III 

 

केन्द्र-शासित प्रदेश लद्दाख प्रशािन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 
 

सार्वजनिक सूचिा 
O.M. No. Home/UTL/4-A /2023-3715-17 

 
 
विषय: गगरफ्तारी के सामान्य िारंट का निष्पादि। 
 
        उपरोक्त विषय पर, अधोहस्ताक्षरी को पुलिस स्टेशन, नुब्रा की एफआईआर संख्या 
11/202 यू/एस 381 आईपीसी  में ननम्नलिखित व्यक्ततयों के खििाफ मुंलसफ न्यानयक 
मक्िस्रेट नुब्रा द्वारा िारी गिरफ्तारी के सामान्य वारंट की एक प्रनत संिग्न करने और 

 लद्दाख, 01 ददसंबर, 2023  

 LADAKH, FRIDAY, DECEMBER, 01, 2023  

भारत सरकार 
GOVERNMENT OF INDIA 

 
 

     

एस.जी.-एल.डी.-अ.-01122023-1271
SG-LD-E-01122023-1271



LADAKH GAZETTE : EXTRAORDINARY                                           2 
  

गिरफ्तारी के िामान्द्य िारंट को  िामान्द्य जानकारी के सलए िंघ राज्य लद्दाख के ई-राजपत्र में 
प्रकासशत कराने का ननदेश प्राप्त हुआ है  : – 
 
 

1. अब ेथापा, पुत्र िाि थापा, ननवासी बतसा सुबन िाटू, नेपाि, और 
 

2. संिय छतरी , पुत्र, अशोक छतरी ननवासी 2 नंबर, बस्ती नतनधररया चाय बािान,  
दाक्ििलििं, पक्चचम बंिाि। 

 
(अक्षय िर्ाव) 
अर्र सधचर् 
गहृ वर्भाग 

संघ राज्य लद्दाख  
संिग्नक: उपरोततानुसार। 
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O.M. No. Home/UTL/4-A /2023-3715-17 

 HOME DEPARTMENT 

UT Secretariat 

home.ladakh@ladakh.gov.in 
                          

Leh-194101 
 

Dated 23.11.2023 

 

PUBLIC NOTICE 
 

 

Subject:  Execution of General Warrant of Arrest. 

 
 

On the subject cited above, the undersigned is directed to enclose a copy of General 

Warrant of Arrest issued by Munsif Judicial Magistrate Nubra against the following persons in 

case FIR No. 11/202 U/S 381 IPC of P/S Nubra with the request to publish the General Warrant 

of Arrest in             e-Gazette of UT of Ladakh for general information:- 

 

1.  Abay Thapa S/O Lal Thapa R/O Baksa Suban Khatu, Nepal, and 
 

2. Sanjay Chatri S/O Ashok Chatri R/O 2 Number, Basti Tindharia Tea Garden,  

Darjeeling West Bengal. 

 

 
 

(Akshay Sharma) 

Under Secretary 

Home Department 

UT of Ladakh 

Enclosure: As above.  

    

  

http://home.ladakh@ladakh.gov.in
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“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 

Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 

consequences and also for any other misrepresentation etc.” 
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